
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :20-12-2022 
 

Date : 20.12.2022  

S

L

. 

N

o

. 

C.A.

No. 

Date 

of 

Appli

catio

n 

Case 

No. 

Name of 

the 

Applica

nt 

C.C 

Typ

e 

Judg

e / 

Cour

t 

Name 

C.C 

Applied For 

Othe

r 

Docu

ment 

Deal

ing  

Sect

ion 

Se

at 

1 

11790

4/202

2 

20.12

.2022 

WP(C)

-

33555

/2022 

PANCHANA

N SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-15 
  

(S

ea

t 

No

-) 

2 

11790

5/202

2 

20.12

.2022 

WP(C)

-

17785

/2022 

DAYANIDH

I MISHRA 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-12-16 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

12

) 

3 

11790

6/202

2 

20.12

.2022 

WP(C)

-

31994

/2021 

A. PANDA 
C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

12

) 

4 

11790

7/202

2 

20.12

.2022 

WP(C)

-

31991

/2021 

A. PANDA 
C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

12

) 

5 

11790

8/202

2 

20.12

.2022 

WP(C)

-

31996

/2021 

A. PANDA 
C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

12

) 

6 
11790

9/202

20.12

.2022 

WP(C)

-
A. PANDA 

C.O

. 

COUR

T 
Order Dtd. 2022-12-16 

  

(S

ea



2 32000

/2021 

NO. 

9 

t 

No

-

12

) 

7 

11791

0/202

2 

20.12

.2022 

WP(C)

-

31799

/2021 

A. PANDA 
C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

12

) 

8 

11791

1/202

2 

20.12

.2022 

WP(C)

-

31792

/2021 

A. PANDA 
C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

12

) 

9 

11791

2/202

2 

20.12

.2022 

WP(C)

-

31789

/2021 

A. PANDA 
C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

12

) 

1

0 

11791

3/202

2 

20.12

.2022 

WP(C)

-

31788

/2021 

A. PANDA 
C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

12

) 

1

1 

11791

4/202

2 

20.12

.2022 

WP(C)

-

2911/

2020 

B. K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

12

) 

1

2 

11791

5/202

2 

20.12

.2022 

WP(C)

-

25248

/2022 

M. NAYAK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

12

) 

1

3 

11791

6/202

2 

20.12

.2022 

WP(C)

-

7997/

2019 

J. R. 

KAR 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

12



) 

1

4 

11791

7/202

2 

20.12

.2022 

WP(C)

-

35330

/2020 

K. P. 

BEHERA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-12-19 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

1) 

1

5 

11791

8/202

2 

20.12

.2022 

WP(C)

-

25279

/2022 

C. R. 

KAR 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-3) 

(S

ea

t 

No

-

12

0) 

1

6 

11791

9/202

2 

20.12

.2022 

WP(C)

-

34677

/2022 

D. NAYAK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

12

0) 

1

7 

11792

0/202

2 

20.12

.2022 

WP(C)

-

34490

/2022 

PRASANNA 

KUMAR 

SWAIN 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

12

0) 

1

8 

11792

1/202

2 

20.12

.2022 

RSA-

91/20

02 

M K 

NAYAK 

GEN

ERA

L 
 

Entire Document 
 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

7) 

1

9 

11792

2/202

2 

20.12

.2022 

WPC(O

APC)-

214/2

018 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-05 
  

(S

ea

t 

No

-

7) 

2

0 

11792

3/202

2 

20.12

.2022 

WPC(O

APC)-

215/2

018 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-05 
  

(S

ea

t 

No

-

7) 

2

1 

11792

4/202

2 

20.12

.2022 

WP(C)

-

33092

/2022 

KIRTAN 

DANG 

C.O

. 

COUR

T 

NO. 

3 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No



OLD -

7) 

2

2 

11792

5/202

2 

20.12

.2022 

CRLMC

-

1786/

2017 

J D 

MUDULI 

GEN

ERA

L 
 

Order Dtd. 2022-12-02 
  

(S

ea

t 

No

-

7) 

2

3 

11792

6/202

2 

20.12

.2022 

WP(C)

-

34676

/2022 

D. NAYAK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

7) 

2

4 

11792

7/202

2 

20.12

.2022 

SAO-

17/20

12 

SOMNATH 

BARDHAN 

GEN

ERA

L 
 

Judgement Dtd. 2019-04-

26  

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

2) 

2

5 

11792

8/202

2 

20.12

.2022 

WP(C)

-

25241

/2022 

M. NAYAK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

2) 

2

6 

11792

9/202

2 

20.12

.2022 

WP(C)

-

18547

/2022 

JYOTI 

PRAKASH 

KAR 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

2) 

2

7 

11793

0/202

2 

20.12

.2022 

BLAPL

-

11125

/2022 

BINOD 

DALEI 

GEN

ERA

L 
 

Order Dtd. 2022-12-14 
  

(S

ea

t 

No

-

2) 

2

8 

11793

1/202

2 

20.12

.2022 

BLAPL

-

9618/

2022 

S 

MOHANTY 

GEN

ERA

L 
 

Order Dtd. 2022-12-15 
  

(S

ea

t 

No

-

2) 

2

9 

11793

2/202

2 

20.12

.2022 

WP(C)

-

32265

/2022 

CHINU 

SAHU 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

2) 

3

0 

11793

3/202

2 

20.12

.2022 

BLAPL

-

3631/

J K ROUT 

GEN

ERA

L 
 

Order Dtd. 2022-08-10 
9/12/

2022 

CRIM

INAL 

MISC

(S

ea

t 



2022 -

3(CR

L.MI

S) 

No

-

3) 

3

1 

11793

4/202

2 

20.12

.2022 

MACA-

1164/

2018 

D K NAIK 

GEN

ERA

L 
 

Order Dtd. 2022-09-09 
  

(S

ea

t 

No

-

3) 

3

2 

11793

5/202

2 

20.12

.2022 

TRP(C

)-

368/2

022 

P K 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 2022-12-13 
  

(S

ea

t 

No

-

3) 

3

3 

11793

6/202

2 

20.12

.2022 

ABLAP

L-

16252

/2021 

S 

MOHANTY 

GEN

ERA

L 
 

Order Dtd. 2022-09-24 
  

(S

ea

t 

No

-

3) 

3

4 

11793

7/202

2 

20.12

.2022 

ABLAP

L-

3571/

2021 

D K 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 2022-07-08 
  

(S

ea

t 

No

-

3) 

3

5 

11793

8/202

2 

20.12

.2022 

ABLAP

L-

14819

/2022 

B R 

DALAI 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

3) 

3

6 

11793

9/202

2 

20.12

.2022 

ABLAP

L-

2831/

2022 

A K 

BISWAL 

GEN

ERA

L 
 

Order Dtd. 2022-04-19 
  

(S

ea

t 

No

-

3) 

3

7 

11794

0/202

2 

20.12

.2022 

WP(C)

-

34487

/2022 

PRASANNA 

KUMAR 

SWAIN 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

3) 

3

8 

11794

1/202

2 

20.12

.2022 

CONTC

(CPC)

-

184/2

019 

MANORAMA 

SETHY 

GEN

ERA

L 
 

Order Dtd. 2022-03-14 
  

(S

ea

t 

No

-

3) 

3 11794 20.12 WP(C) K. C. C.O COUR Order Dtd. 2022-12-19 
  

(S



9 2/202

2 

.2022 -

26916

/2022 

KAR . T 

NO. 

1 

ea

t 

No

-

3) 

4

0 

11794

3/202

2 

20.12

.2022 

CRLMP

-

1197/

2019 

NIRANJAN 

ROUT 

GEN

ERA

L 
 

Order Dtd. 2019-12-

10Annexure,   

(S

ea

t 

No

-

3) 

4

1 

11794

4/202

2 

20.12

.2022 

WP(C)

-

33972

/2022 

C. R. 

NAYAK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

3) 

4

2 

11794

5/202

2 

20.12

.2022 

OJC-

13028

/2001 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-07-04 
 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

24

) 

4

3 

11794

6/202

2 

20.12

.2022 

WP(C)

-

9934/

2014 

PRAKASH 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

24

) 

4

4 

11794

7/202

2 

20.12

.2022 

WP(C)

-

11342

/2004 

A 

SUNDARAY 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

24

) 

4

5 

11794

8/202

2 

20.12

.2022 

WP(C)

-

33686

/2022 

SASMITA 

NAYAK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

24

) 

4

6 

11794

9/202

2 

20.12

.2022 

WP(C)

-

5426/

2017 

RAMESH 

CH. ROUT 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

24

) 

4 11795 20.12 WP(C) S K GEN
 

Order Dtd. 2017-03-21 
 

WRIT (S



7 0/202

2 

.2022 -

23011

/2016 

SINGH ERA

L 

BRAN

CH-6 

ea

t 

No

-

16

) 

4

8 

11795

1/202

2 

20.12

.2022 

WP(C)

-

19810

/2020 

S. K. 

SINGH 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

16

) 

4

9 

11795

2/202

2 

20.12

.2022 

WP(C)

-

11440

/2020 

B. 

BEHERA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

16

) 

5

0 

11795

3/202

2 

20.12

.2022 

WP(C)

-

30440

/2022 

A K 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 2022-11-

18Petition,Annexure,   

(S

ea

t 

No

-

16

) 

5

1 

11795

4/202

2 

20.12

.2022 

WP(C)

-

21226

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

16

) 

5

2 

11795

5/202

2 

20.12

.2022 

WP(C)

-

34189

/2022 

SUVENDU 

BARIK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

16

) 

5

3 

11795

6/202

2 

20.12

.2022 

WP(C)

-

33730

/2022 

KAMALAKA

NTA 

MOHANTA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

5

4 

11795

7/202

2 

20.12

.2022 

WP(C)

-

15127

/2010 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-08-01 
  

(S

ea

t 

No

-



21

) 

5

5 

11795

8/202

2 

20.12

.2022 

CONTC

-

3990/

2022 

ASHUTOSH 

MOHANTY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

5

6 

11795

9/202

2 

20.12

.2022 

CONTC

-

3151/

2022 

PRADIPTA 

KUMAR 

PATTANAY

AK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

5

7 

11796

0/202

2 

20.12

.2022 

WP(C)

-

18171

/2016 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2016-12-14 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

37

) 

5

8 

11796

1/202

2 

20.12

.2022 

WP(C)

-

33408

/2021 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2021-10-30 
  

(S

ea

t 

No

-

37

) 

5

9 

11796

2/202

2 

20.12

.2022 

WP(C)

-

21227

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

37

) 

6

0 

11796

3/202

2 

20.12

.2022 

WP(C)

-

34231

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

6

1 

11796

4/202

2 

20.12

.2022 

WP(C)

-

21238

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

37

) 

6

2 

11796

5/202

20.12

.2022 

WP(C)

-

BIKRAM 

BEHERA 

C.O

. 

COUR

T 
Order Dtd. 2022-12-19 

  

(S

ea



2 34209

/2022 

NO. 

3 

OLD 

t 

No

-

37

) 

6

3 

11796

6/202

2 

20.12

.2022 

WP(C)

-

34208

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

6

4 

11796

7/202

2 

20.12

.2022 

WP(C)

-

34206

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

6

5 

11796

8/202

2 

20.12

.2022 

WP(C)

-

21244

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

37

) 

6

6 

11796

9/202

2 

20.12

.2022 

WP(C)

-

24113

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

37

) 

6

7 

11797

0/202

2 

20.12

.2022 

WP(C)

-

24115

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

37

) 

6

8 

11797

1/202

2 

20.12

.2022 

WP(C)

-

24117

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

37

) 

6

9 

11797

2/202

2 

20.12

.2022 

WP(C)

-

24116

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

37



) 

7

0 

11797

3/202

2 

20.12

.2022 

WP(C)

-

34276

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

7

1 

11797

4/202

2 

20.12

.2022 

WP(C)

-

24118

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

37

) 

7

2 

11797

5/202

2 

20.12

.2022 

WP(C)

-

34288

/2022 

BIKRAM 

SAMAL 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

7

3 

11797

6/202

2 

20.12

.2022 

WP(C)

-

24119

/2013 

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-12-06 
  

(S

ea

t 

No

-

37

) 

7

4 

11797

7/202

2 

20.12

.2022 

WP(C)

-

34263

/2022 

BIKRAM 

SAMAL 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

7

5 

11797

8/202

2 

20.12

.2022 

WP(C)

-

34270

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

7

6 

11797

9/202

2 

20.12

.2022 

WP(C)

-

34253

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

7

7 

11798

0/202

2 

20.12

.2022 

WP(C)

-

34240

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2022-12-19 
  

(S

ea

t 



/2022 3 

OLD 

No

-

37

) 

7

8 

11798

1/202

2 

20.12

.2022 

WP(C)

-

34237

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

7

9 

11798

2/202

2 

20.12

.2022 

WP(C)

-

34235

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

8

0 

11798

3/202

2 

20.12

.2022 

WP(C)

-

34280

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

37

) 

8

1 

11798

4/202

2 

20.12

.2022 

WP(C)

-

33763

/2022 

H. K. 

MOHANTA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

8

2 

11798

5/202

2 

20.12

.2022 

WP(C)

-

21474

/2022 

DINESH 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

8

3 

11798

6/202

2 

20.12

.2022 

WP(C)

-

34290

/2022 

GANESH 

CHANDRA 

JENA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

8

4 

11798

7/202

2 

20.12

.2022 

WP(C)

-

34298

/2022 

GANESH 

CHANDRA 

JENA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 



8

5 

11798

8/202

2 

20.12

.2022 

WP(C)

-

7997/

2019 

K. C. 

SWAIN 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

8

6 

11798

9/202

2 

20.12

.2022 

WP(C)

-

26916

/2022 

PRASANNA 

KUMAR 

PATRA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

8

7 

11799

0/202

2 

20.12

.2022 

CRLA-

133/1

981 

P K DAS 

GEN

ERA

L 
 

Judgement Dtd. 1985-07-

01   

(S

ea

t 

No

-

21

) 

8

8 

11799

1/202

2 

20.12

.2022 

WP(C)

-

34249

/2022 

T. R. 

DAS 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

8

9 

11799

2/202

2 

20.12

.2022 

WP(C)

-

34278

/2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

9

0 

11799

3/202

2 

20.12

.2022 

WP(C)

-

22507

/2022 

C. R. 

NAYAK 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

9

1 

11799

4/202

2 

20.12

.2022 

WP(C)

-

33897

/2022 

SURENDRA 

KUMAR 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

9

2 

11799

5/202

2 

20.12

.2022 

WP(C)

-

34287

/2022 

GANESH 

CHANDRA 

JENA 

C.O

. 

COUR

T 

NO. 

3 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No



OLD -

21

) 

9

3 

11799

6/202

2 

20.12

.2022 

WP(C)

-

33890

/2022 

AJAY 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

9

4 

11799

7/202

2 

20.12

.2022 

WP(C)

-

33888

/2022 

AJAY 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

9

5 

11799

8/202

2 

20.12

.2022 

WP(C)

-

34859

/2022 

SOMANATH 

BARDHAN 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

9

6 

11799

9/202

2 

20.12

.2022 

WP(C)

-

33886

/2022 

AJAY 

KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

9

7 

11800

0/202

2 

20.12

.2022 

WP(C)

-

34826

/2022 

J P KAR 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

9

8 

11800

1/202

2 

20.12

.2022 

WP(C)

-

34857

/2022 

SOMANATH 

BARDHAN 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

9

9 

11800

2/202

2 

20.12

.2022 

WP(C)

-

34608

/2022 

DR. 

SIMANCHA

LLA 

RANJIT 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

1 11800 20.12 WP(C) SARAT C.O COUR Order Dtd. 2022-12-19 
  

(S



0

0 

3/202

2 

.2022 -

34648

/2022 

DASH . T 

NO. 

3 

OLD 

ea

t 

No

-

21

) 

1

0

1 

11800

4/202

2 

20.12

.2022 

WP(C)

-

34705

/2022 

A K 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

1

0

2 

11800

5/202

2 

20.12

.2022 

WP(C)

-

34565

/2022 

M R 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

1

0

3 

11800

6/202

2 

20.12

.2022 

WP(C)

-

34476

/2022 

M R 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

1

0

4 

11800

7/202

2 

20.12

.2022 

BLAPL

-

8945/

2022 

SUVENDU 

BARIK 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

21

) 

1

0

5 

11800

8/202

2 

20.12

.2022 

ITA-

51/20

11 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

0

6 

11800

9/202

2 

20.12

.2022 

ITA-

91/20

11 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

0

7 

11801

0/202

2 

20.12

.2022 

ITA-

171/2

011 

D D 

MOHANTY 

C.O

. 

CHIE

F 

JUST

ICE'

S 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-



COUR

T 

1) 

1

0

8 

11801

1/202

2 

20.12

.2022 

ITA-

171/2

011 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

0

9 

11801

2/202

2 

20.12

.2022 

ITA-

172/2

011 

D D 

MOHANTY 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

1

0 

11801

3/202

2 

20.12

.2022 

CRLA-

11/20

04 

T. R. 

DAS 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-12-14 
 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

1) 

1

1

1 

11801

4/202

2 

20.12

.2022 

ITA-

172/2

011 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

1

2 

11801

5/202

2 

20.12

.2022 

ITA-

24/20

12 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

1

3 

11801

6/202

2 

20.12

.2022 

RVWPE

T-

7/201

5 

K. N. 

SAHOO 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

1

4 

11801

7/202

2 

20.12

.2022 

WA-

479/2

018 

M. D. 

BISWAL 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

1) 

1

1

5 

11801

8/202

2 

20.12

.2022 

WA-

479/2

018 

LAXMIDHA

R 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No



OLD -

1) 

1

1

6 

11801

9/202

2 

20.12

.2022 

ITA-

131/2

012 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

1

7 

11802

0/202

2 

20.12

.2022 

OTAPL

-

7/201

6 

BIJAY 

KUMAR 

DAS 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-12-13 
  

(S

ea

t 

No

-

1) 

1

1

8 

11802

1/202

2 

20.12

.2022 

BLAPL

-

10587

/2022 

GYANA 

RANJAN 

DHAL 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2022-12-19 
  

(S

ea

t 

No

-

1) 

1

1

9 

11802

2/202

2 

20.12

.2022 

STREV

-

96/20

17 

J. R. 

BISWAL 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2022-12-15 
  

(S

ea

t 

No

-

1) 

1

2

0 

11802

3/202

2 

20.12

.2022 

ITA-

140/2

012 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

2

1 

11802

4/202

2 

20.12

.2022 

ITA-

2/200

2 

TAPAN 

KUMAR 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2018-08-14 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

5) 

1

2

2 

11802

5/202

2 

20.12

.2022 

STREV

-

103/2

017 

LOKANATH 

SAHOO 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-11-30 
  

(S

ea

t 

No

-

5) 

1

2

3 

11802

6/202

2 

20.12

.2022 

ITA-

17/20

13 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-



COUR

T 

1) 

1

2

4 

11802

7/202

2 

20.12

.2022 

CRLMC

-

3005/

2017 

R. K. 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

1) 

1

2

5 

11802

8/202

2 

20.12

.2022 

CRLMC

-

3490/

2017 

R. K. 

MALLICK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

1) 

1

2

6 

11802

9/202

2 

20.12

.2022 

ITA-

18/20

13 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

2

7 

11803

0/202

2 

20.12

.2022 

CRLMC

-

2918/

2017 

P. K. 

MISHRA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

1) 

1

2

8 

11803

1/202

2 

20.12

.2022 

CRLMC

-

2459/

2017 

H. K. 

PATRA 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

1) 

1

2

9 

11803

2/202

2 

20.12

.2022 

ITA-

83/20

13 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

3

0 

11803

3/202

2 

20.12

.2022 

BLAPL

-

18973

/2014 

B K 

PANDA 

GEN

ERA

L 
 

Order Dtd. 2014-12-02 
 

CRIM

INAL 

MISC

-

3(CR

L.MI

S) 

(S

ea

t 

No

-

9) 

1

3

1 

11803

4/202

2 

20.12

.2022 

CRLMC

-

2925/

2017 

G. C. 

SWAIN 

C.O

.  
Order Dtd. 2022-12-16 

  

(S

ea

t 

No

-



9) 

1

3

2 

11803

5/202

2 

20.12

.2022 

ITA-

41/20

15 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

3

3 

11803

6/202

2 

20.12

.2022 

CRLMC

-

3083/

2017 

B. K. 

MISHRA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

1) 

1

3

4 

11803

7/202

2 

20.12

.2022 

CRLMC

-

3492/

2017 

R. K. 

MALLICK 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-12-16 
  

(S

ea

t 

No

-

1) 

1

3

5 

11803

8/202

2 

20.12

.2022 

ITA-

29/20

16 

T K 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2022-12-16 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

1

3

6 

11803

9/202

2 

20.12

.2022 

ABLAP

L-

13542

/2022 

M. N. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-10-21 
  

(S

ea

t 

No

-

1) 

1

3

7 

11804

0/202

2 

20.12

.2022 

ABLAP

L-

15336

/2022 

B. DAS 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-12-19 
 

CRMI

NAL 

MISC

-

2(BA

IL-

2) 

(S
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3

4
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4
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4
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3

4
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1) 

(S

ea

t 

No

-

1) 



3

4

7 

11825

0/202

2 

20.12
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7

4 

11827

7/202

2 

20.12
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t 

No

-

25
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t 

No

-

25
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7
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-
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7

7 
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-
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) 

3

7
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7
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-
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8
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3 11829 20.12 ABLAP G.JAYASI C.O COUR Order Dtd. 2022-12-19 
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4
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1
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